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WRITTEN ANSWER TO QUESTION 

SHORT NOTICE QUESTION 

National OommissJon on Labour 

S.N.Q. 6. Shri Madhu Llmaye: 
Dr. Ram Manobar Lobia: 

Will the Minister of Labour. Em-
ployment and Rebabllitatlon be pleaa-
ed to state: 

(a) whether Government have de-
cided to set up a National Commi.-
sian on Labour; 

(b) whether there was any opposi-
tion to this move from certain vested 
interests; 

(c) the terms of reference of this 
Commission; 

(d) its composition; and 

(e) when it is likely to submit it. 
report? 

The Minister of Labour, Employ-
ment and RebabiUtation (Sbri Jagjivan 
Ram): (a) Yes. 

(b) No. 

(c) The Commission is expected to 
review the existing legislative and 
other provisions intende4 to protect 
the interests of labour, to assess their 
working and to advise how far these 
provisions serve to implement the 
Directive Principles of State Policy in 
the Constitution on labour matters 
and the national objectives of estab-
lishing a socialist society and achiev-
ing planned economic development. 
It will, in particular, study and report, 
On matters like, the levels at workers' 
earnings, arrangements for social secu-
rity, industrial relations, and mea-
sures for improving conditions of rural 
labour. 

(d) In addition to the Chairman and 
a member Secretary, the Commission 
will have tow' members each to rep-
present employers' and workers' in-
(erest and four independent members, 
includir-rg one economist, 

(e) About two years. 

11.16 hn. 

RE: CALLING ATTENTION NOTICES 
(QueTII) 

8bri 8. M. Banerjee (Kanpur) : I 
rise on a point of order. 

Mr. Speaker: Let him ask for leave 
and then r will allow him. 

Shri Jndrajit Gupta (Calcutta South-
West): We had also tabled some ca11-
attention notices. Is the hon. Com-
merCe Minister going to make any 
statement in Parliament today about 
the outcome of his talks regarding the 
closure of those textile mills? Is 
there anything? 

Tbe MInister of Commerce (Shri 
Manubbal Sbab): I have requested far 
the time, half past Two, if it is possi-
ble. 
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